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DELHI VIDHAN SABHA

“»
LIST OF BUSINESS
Thursday, August 28, 1007 / Bhadrapad 06, 1910 (Saka)
2.00 P.M.
1. QUESTIONS
Questions as entered in separate list to be asked and
answers given,
25 PAPERS LAID ON THE TABLE OF THE HOUSE -
Shri Sahib Singh, Hontble Chief Minister te lay on the
Table of the House papers as listed in Annexure.
3. SPECIAL MENTIONS
Matters to be raised by Members as given in separate
Fist.
4. PRESENTATION OF REPORT OF THE COMMITTEE ON PRIVILEGES
Shri Fateh Singh :
Shri Saheb Singh Chauhan :
to present to the House the Second Report of the
Committee on Privileges.
5. CALLING ATTENTION
Shri Jai Kishan to call the attention of Chief Minister
on the situation arising out of reduction of financial o
assistance to the migrants of Punjab and Kashmir and '
disconnection of their water and electricity conmections.
6. LEGISLATIVE PROPOSALS
(i) Dr. Harsh Vardhan, Minister of Health to move for
leave to introduce " The Delhi Health Protection
Bill, 1997" (Bill No.11l of 1997)
ALSO to introduce the Bill.
(ii) Dr. Harsh Vardhan, Minister of Health to move for
leave to introduce ''The Delhi Quackery Prohibition
Bill, 1997" (Bill No.12 of 1997)
ALSG to introduce the Bill.
T CONSIDERATION AND PASSING OF BILL
Prof. Jagdish Mukhi, Minister of Finance to move that
"The Delhi Sales Tax (Amendment) Bill, 1997" be taken
into consideration )
ALSO to move that the Bill be passed. 5
8. SHORT DURATION DISCUSSION
Shri Gauri Shanker Bhardwaj :
— — Dr. Gy Gund:
Shri Ram Pal : S e — = = Sonr =S
to raise Short Duration Discussiog gn_l:}c_tensicn
————————— e oF - Clgie.  ameNrties to Coop. Group Housing
Societies and Multi-storeyed flats. s ; -
A
P.N. GUPTA
SECRETARY
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